Name of the corporate debtor: Byju's K3 Education Private Limited
Date of commencement of CIRP: 15th October, 2025
List of creditors as 015 June, 2026
List of operational creditors (Other than Workmen and Employees and Government Dues)

(Amount in INR)
SI. | Name | Details of claim received Details of claim admitted Amount | Amou | Amoun Amount Remark
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1 Kritikal | 31.10.20 | 2,70,83,544/- 1,76,71,832.74/- | Unsec | NIL | NIL No NIL | NIL NIL NIL 94,11,711.26/- | **Menti
Solutio | 25 ured oned
ns Operat Below
Private ional
Limited Debt
Total 2,70,83,544/- | 1,76,71,832.74/- 94,11,711.26/-

#* Please note that claims are provisionally admitted based on documents submitted with declaration under provision of I & B code. The amount shall be
modified in accordance to provision of code and upon emerging out new fact, Updation of records, substantive evidence and documents. The creditors are
advised to submit IRP/ RP the desired details, information and documents promptly failing may cause negative impact on their respective claim.

Pankaj Kumar Singhal

Resolution Professional for Byju's K3 Education Private Limited.
(Under CIRP vide NCLT Order dated 15.10.2025)
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